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National Informatics Centre Management Manual eCourtlS Project

1.

1.1.1.

1.1.2.

1.1.3.

Introduction
National Informatics Centre Software Development Unit (NIC SDU), Pune, has been entrusted
with the task of software development of eCourts application for the country. The eCourts is an
eCourtlS (eCourt Information System) Software which is currently implemented in all the
Establishments (District Courts and Taluka Courts) across India. The application is completely
based on Open Source Technology.

1.1. Scope
The scope of this document is to provide assistance to the Judicial Management on how to use
various tools provided in the ecourts application to monitor the pendency and performance of
the courts.
Audience
This target audience for this document is the Judicial Management. This manual will guide the
Individual Judges/Establishment Heads/High Court Management to use various modules and
reports of the eCourtIS Application.
Purpose of this Document
This document will assist Judges to oversee the performance, monitor the pendency and
expedite the process of justice delivery of own court or complete establishment. It provides an
insight on the various modules and reports provided in the eCourtlS application that help the
judges achieve this goal.
Objective of this Document

The main objective of this document is to provide insight on the following modules to enable
Judges to monitor the pendency:

e Dashboard

e Today’s Cases

e Daily Proceedings

e Disposal Report in the Proceedings Report Section

e Balance Sheet in the DJPMC Section

e Pending Reports (Court Wise, Stage Wise, Nature of Case and Party Wise) in the DJPMC
Section

e Data Health Card in DJPMC Section

e Calendar

e Query Builder

e Mobile APP
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1.1.4. Document Organization

1.1.5.

The structure of the document first includes the Title page, followed by Chapters which are
then subdivided into subtopics.

For example, DJIPMC denotes the chapter which is further subdivided into topics such as Judge
wise Monthly Report, Contested Disposal Report etc. Each topic may be further subdivided
into two subtopics to explain options such as Add, Modify, Delete, or Report subunits.

Conventions

Table 1: Table for Conventions

S.No.

Convention

Description

Call-outs

Call outs are included in the screenshots which highlights the steps.

Click here
This callout Astructs you to perform a step like Click here.

Emphasis

Unusual or important words and phrases are marked with a special font.
For example messages are displayed as, “Modification Successful” or

All the mandatory fields are marked with an asterix (*). Please fill all
mandatory fields

Internal cross
references

Cross References within the document is displayed as Hyperlinks. These
hyperlinks will direct you to the related text within the document.

For example, consider the step given below:

Enter all the details as explained in section 2.1.1.1, step 05 onwards, here
section 2.1.1.1 is a hyperlink that will take you to the mentioned section for
reference content.

Fonts

We have used Calibri with size 12 points for content throughout the manual.

For heading we have used the Style Heading 1(Main Headings) from MS
Word Styles.

For subheading (subtopics) we have used Heading 2 and Heading 3 from MS
Word Styles.

Bold

We have used bold formats for words which represent fields, tabs, and
buttons.

For example: Show Menu tab, Case Type select box, or More Acts button
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and so on.

6. Submit Submit button is used to save the information. The Submit button performs
the Save function.

1.1.6. References

Table 2: Table for References

S.No. | Title Publisher/Author | Version | Release Date

1. Management Manual | eCourts Project 1.0

1.1.7. Problem Reporting

For problem reporting in Technical issues please contact National Informatics Centre, Software
Development Unit, in Pune and for Functional issues please contact eCommittee, Supreme
Court of India.
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2. Product Features

This section gives information about Installation Instructions and General Operating
Instructions.

Installation Instructions covers the Hardware Requirements and Software Requirements for
the Court Module.

General Operating Instructions guides you to login into the Court Module.

2.1. Installation Instructions

2.1.1. Hardware Requirements

S.No. Operating System Configuration
1. Ubuntu 3.7
2. Server API 2.0 Handler

2.1.2. Software Requirements

S.No. Software Version

1. Apache Apache/2.2.22 (Ubuntu)

(Server Software)

2. Postgres 9.2

3. PHP 5.3.10

2.2. General Operating Instructions

One has to login as a Court User in order to use the modules and reports provided .

e You have to select the Establishment from the Select field and login using the Login ID
and the Password.
e When you login, the Home Page with the Show Menu tab is displayed.
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3. Dashboard

After you log in, the Dashboard is displayed. The Dashboard interface displays important
information (key performance) at a glance using Statistical Reports and Graphical elements such as
Pie charts and Bar charts. The dashboard aims to help communicate the key information to the
Court User/Management/Judges. It is also a very helpful tool for the Court
User/Management/Judges to monitor the overall performance of the court. This section covers in

detail all the features included in the dashboard. Refer to Figure Number 2 for the Dashboard.

| &) (D 101530614/ ecountis/main phy ¢ || search "B 4+ &8 O =

- e HSTRICT AND SE S SIONS COURT AURANGARAD. Logout @ HC20
eCourtl§ veas - SHRI RV, DESHMUKH — 16.08.2017 H

Iy 1Y Coeeeo
8

o Todays Cases Undated Casss My D"G:;’:}:'" e My Pending Cases Mediation Corner Count

Civll 40 32 ' I Pending in Mediation ]

e Mediation Cases Referred

Criminal 4 9 o 2 in thia Month i

Total 44 41 1 444 Completed in this Month a
= Lalafinl] Crnminal  ®Both Top ET Pending Casas m =
£
é Case Type Bar Chan Pendency Pie Chart
= e

34
2 15 = 18
M-l . - - : =
q:‘ﬂv ??‘g e gt R g8 ;"P F P ® 1 v?ﬁ
A ‘gf’ & & o o \so’* & 56_»*‘ # e
I TS S TS E

Figure 2: Dashboard

The Dashboard displays the information given below:

Result set for Civil and Criminal Cases is shown in table format. Here, the system displays the Civil,
Criminal, and Total (Civil and Criminal) in terms of Today’s Listed Cases, Undated Cases as on date, My
Disposal in this Month (Disposed Cases for this month), and My Pending Cases. The table format will
show the details given below:
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Today’s Cases

Undated Cases

My Disposal in this Month
My Pending Cases

o O O O

o Total of all cases
(*Note: All the entries displayed in the screen shots are as examples only)

3.1. Today'’s Cases

Today’s Cases shows all the cases that are to be listed on the given day. Refer to Figure Number 3

3.1(Today’s Cases)

=
/ ; My Disposal in My Pending
¢ / fotdyE Caee this Month Cases
Civil 40 32 1 391
Criminal 4 9 0 53
Total 44 / a 1 444
L /

\/ Figure 3: Today’s Cases

The Number of Cases is displayed as links. When you click this link, the system will display The List of
Cases Listed Today report.

For example take Today’s Cases; here the total numbers of cases are 40 in the Civil row. This number is
displayed as a link (green in colour). When you click this number, the Today’s Cases Report screen is
displayed. Refer to Figure Number 4. The report shows the following details:

a) Cases (is highlighted in green as a link, which when clicked shows the Case Details)
b) Party Name

c) Name of Advocate

d) Next Purpose

e) Next Listing Date
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€ ) (D 101531614/ecourtis/main.php
& - DISTRICT AND SESSIONS COURT AURANGABAD. : Logout E-
] courtnew
eCourtlS osmicr - SHRI R.V. DESHMUKH 16.08-201
/s [ |Y el M
Back

5 ]
&
553
5
1=
w

DISTRICT AND SESSIONS COURT AURANGABAD.
IN THE COURT OF:SHRI R.V. DESHMUKH
Principal District and Sessions Judge, Abad.

Total Civil Cases Listed Today

Sr. Name of Next =,
No. Cases Party Name Adudeat Purpose Next Listing Date
Hearing
ﬁz;:zg:g:g Municipal Corporation Mugdia R P. —
1) R.C.A./100008/2010 Vs S Go to Proceeding
Ulhas Sharadchandra Kharche G
Vijaykumar Bapurao Katruwar Malani S.R .
2) R.C.A.1100250/2011 Vs Go to Proceeding
Datta Charitable Trust. Aurangabad
Chainmal Pannalal Kcthari Vakil DL
3 R.C.A./100332/2011 Vs
Municipal Corporation, Aurangabad Pathak AS.
Govind Yadavrao Bharsakhale Bhosale A.B.
4) R.C.A./100103/2013 Vs Go to Proceeding
Sandu Devrao Bharsakhale Khan AA. -

133% [ Q, Search 1} E " ﬁ U =

m

Figure 4: Today’s Cases Report with View Link

3.1.1. Case History

The Cases column displays the Case Details as a link

R.C.A/100008/2010

When you Click this link, the system

will display the “Case History” of that particular case. The Case History will display the case

information such as:

Case Details

Case Status

Petitioner and Advocate

Respondent and Advocate

Acts

Subordinate Court Information

Writ Information

Case Transfer details between the Courts

In case you want to navigate back to the Home Page, Click Back link.

(Refer to Figure Number 5 for the Case History screen)
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eaich TE ¥+ @&

€)® 1153634 /ecourtis/main php s | e || Q seor
. DISTRICT AND SESSIONS COURT AURANGABAD, Logout B
eCourtlS osmicr- SHRI R.V. DESHIAUKH CONTIEW. g 082017
s WA i Co® e
Back
Case Details

Case Typs ‘RCA.

Filing No_ 1000072040 Filing Date 06-01-2010

Registration N 10000872070 Date of Reg stiztion 06-01-2010

CNR

: MHAUG 000082 2010

Case Status

| First Hearing Dat=

08th Jaruary 2010

| Mext Hearing Date

16th August 2017

i_ST;E:-qs of Casg

Hearing

| Court Mo and Judge

1-Principal Distnct and Sessions Judge, Abad.

Petitioner and Advocate

1) Aurangabad Municipal Corporation Aurangabad
Address - Through its Legal Adwsor Aprna Thete W C A Aurangabad
Advocate- Mugdia RLP.

Respondent and Advocate

1) Ulhas Sharadchandra Kharche
Address - 5.Mo.15 PNo.1 4Raje Sambhaj Colony Jalgaon Road Jadhawadi Aurangabad

Advocate - Lad PB.

Acts

Under Act(s) [ Under 5

Cral Procedure codes

41196

Subordinate Court Infermation

Court No. and Name
Case No. and Year
Case Decision Date

- 2nd Jt Crvil Judge S.D. Aurangabad.
:RC.S. - 0000216 - 2007
D 23112007

3.2. Undated Cases

Figure 5: Case History

Undated Cases shows all the cases where Next Date of Hearing has not been given. The count should
ideally be ‘0’. This can be taken care of by giving next date to these cases. Refer to Figure Number 6.

T —
x My Pending
Q Todays Cases / Undated Case.,‘ = lonth Catas
Civil 40 32 1 391
Criminal 4 9 0 53
Total 44 \ 4 / 1 444
! -l
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The Number of Cases is displayed as links. ; here the total numbers of cases are 32 in the Civil row.

This number is displayed as a link (green in colour). When you click this link, the system will display the
following screen. Refer to Figure Number 7.

ft | DIPMC | Undsted Cases Report / Report Y 4 (7] Oo0c® ® @ 0

Undated Cases Report
! Bath @ Civil ) Criminal

View

Figure 7: Undated Cases Report Selection Screen

To view the report you can either select Civi, Crimnal or Both- Civil and Criminal, from the options

provided and click on View button to see the Undated Cases Report. Refer to Figure Number 8 for the
Undated Cases Report.

The report shows the following details:
a) Case No.
b) Party Name
c) Next Date

& ) (1) 101532624/ eccurtis/main.phy

110% C || Q Seqich TTE ¥+ ¥ O =
y - DISTRICT AND SESSIONS COURT AURANGABAL. - Logout B NC20 i
i’( 1"””!”5 DISTRICT = SHRI RV, DESHMUKH o ikl 16062017 B
f | DUPMC / Undated Coses Report | Report L 17 B2 @ Cocoeo®ec0

= 4+ pulomatc Zoom *

DISTRICT AND SESSIONS COURT AURANGABAD.
Undated Case List of:
Principal District and Sessions Judge, Abad.
SHRI R.V. DESHMUKH
As on Date:16-08-2017

Party Name Next Date

1 M.A.C.P./100576/2015 Indubai Baburao Kakde Vs Bajaj Alliance

General Insurance Co. Ltd. 14-08-2017

2) Civil MA/377/2016 Javheri Flexo India Limited Vs Krushnakumar 14-08-2017
i Hanumandas Sadani

3) M.A.C.P./100009/2013 Kavita Shivaji Tambe Vs Sadguru Tours and 14-08-2017

Traveles

Figure 8: Undated Cases Report
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3.3. My Disposal in this month

My Disposal in this month will show the judge the list of all the cases that has been disposed in the

current month in his/her court. 3.3 (My Disposal in this month)
Refer to Figure Number 9. /\ —
My Disposal in ) 1 g
(& Todays Cases Undated Cases this Month Cases r(‘)trtllt)h)
Civil 40 32 1 391

£
=]

Criminal

\ 52

Total 44 41 \ 1 444
(= S 7 2

S
Figure 9: My Disposal in this month

The Number of Cases is displayed as links. ; Here the total numbers of cases are 1 in the Civil row. This
number is displayed as a link (green in colour). When you click this link, the system will display the
following screen. Refer to Figure Number 10.
The report shows the following details:

a) Cases

b) Party Name

c) Name of Advocate

: 3 DISTRICT AHD SESSIONS COURT AURANGARAD. . Logoul B HC2.0

" s i 2.
eCourtl§ tswe - SHIRERA. DESHMUKH gl 16-00-2017 5
ol ; hd Coesoen

Back
DISTRICT AND SESSIONS COURT AURANGABAD
IH THE COURT OF 5HRI RV DESHMUKH
Principal District and Sessions Judge. Abad
Total Civil Cases Disposed.

5r No. Cases Party Name Name of Advocate

Shardabai Suresh Gupla
1 LB.M.A HArNT V& Barhats 5.5

gtate of Maharashira

Figure 10: My Disposal in this month Report
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L.R.M.A./14/2017
The Cases column displays the Case Details as a link When you Click on this link,

the system will display the “Case History” of that particular case. Refer to Figure 5 for Case History.

3.4. My Pending Cases

My Pending Cases will show the judge the list of all the cases that are pending as
on date in

his/her court. Refer to Figure Number 12.

3.4 (My Pending Cases)

>

My Disposal in / My Pending
o Todays Cases Undated Cases this Month Chibes
Civil 40 32 1 391
Criminal 4 9 0 53
\ /
Tota 44 a 1 N4
[

Figure 11: My Pending Cases

The Number of Cases is displayed as links. ; Here the total numbers of cases are 391 in the
Civil row. This number is displayed as a link (green in colour). When you click this link, the
system will display the following screen. Refer to Figure Number 12.

The report shows the following details:
a) Cases
b) Party Name

c) Name of Advocate
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eCourtl§ vsmcr -

5r. No.

DISTRICT AND SES SIONS COURT AURANGABAD.
SHRI R.\. DESHMUKH

- S hd

Cases

M.A.C.P.IA3BI2000

M.A.C.P.I100710/2007

R.C.A.MGOD08IZ010

Civil M.A.M0002072010

R.C.AMGOD3TIZ0M0

R.C.A.MO0DE6/2010

R.C.A.MGO0T 52010

R.C.A.MGODE2IZ0I0

Back
DISTRICT AND SESSIONS COURT AURANGABAD
IN THE COURT OF:3HRI R.\V. DESHMUKH
Principal District and Sessions Judge. Abad.

Total Civil Pending Cases

Party Name

M.A.Jabbar

Vs

Sughash Dhondiram Mane

Bharti Aimaram Chawarz and others

Vs

Suresh Kizan Barbande and cthers
Aurangabad Municipal Corporation Aurangabad
Vs

Ulhas Sharadchandra Kharche

MNazar Knan Fakr khan

Vs

Indusind Bank Ltd. Aurangabad
Sonaji Gemnaji Sapkal

Vs

Mansaram Gemaji Sapkal
Amanulla Khan Abdul Hameed Knan
Vs

Shaikh Aadil Ehaikh Igbal
Uttamirag Patilba Gorade

Vs

Dhanraj Uttamrao Garade

Datiu Ramchandra Gaike

Vs
Dagadu Rangnath Sangave

Logout [ NC2.0
16082017 &

Coe®e0

courtnew

Name of Advocate

JadhavR G

Sirse 8K

S.M.NawleR B.Dhakans
lMugdia R P,

LadFPB.

Baheli R.D.

Marvadkar M.D.

Mene I1.C.

Sonawane V.D.

Brosale AB

MNehii SR

Zagare RB.

Bihani R.5.

Nikam K.L.

The Cases column displays the Case Details as a link

IL.A.C.PJA3RI000

Figure 12: My Pending Cases Report

When you Click on this

link, the system will display the “Case History” of that particular case. Refer to Figure 5 for

Case History.
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3.5. Mediation Corner and Count

Here, the count of matters referred to Mediation is displayed in a table format. It
displays the count of cases that are referred and Pending in Mediation, Cases
Referred for mediation in this Month, and the Cases that have Completed Mediation
in this Month and are referred back to the court, Cases along with their count .,

T TR ———
I

to Figure Number 13)

Mediation Cormer Count

| e

Pending in Mediation

Mediation Cases Referred in this Month

| e

Completed in this Month 0

Figure 13: Mediation Corner and Count

The figure above shows the count of cases that are Pending in Mediation and the
Mediation Cases Referred in This Month as 1. This count is displayed as a link. When you
click this link, the system will display the report. For example, take the count 1 of cases
pending in Mediation. When you click this link the Pending Cases in Mediation report will
be displayed. This report will display details such as:

e C(Case with Case Type, Registration Number and VYear of Registration

| Sessions Case/100298/2013 |

e Reference Date

e Result

e Member Name

(Refer to Figure Number 14)
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£t / Home / | [Geach. ]V Coeeeo

Back
DISTRICT AND SESSIONS COURT AURANGABAD
IN THE COURT OF:SHRI SUMANT M. KOLHE
Principal District and Sessions Judge, Abad.

Pending Cases in Mediation

Sr. No. Cases Reference Date Result Member Name

1) Sessions Case/1 002882013 05-05-2015 Mhediation Member

Figure 14: Pending Cases in Mediation report

3.6 (View Pending Cases)

3.6. Viewing Pending Cases through the Dashboard —

Civil ©Criminal ®Both  Top Pending Cases {4

Figure 15: View Pending Cases feature

This block displays the list of Pending Cases. You can view the pending list for Civil,
Criminal or Both the types of cases together. Here, you have to enter the Top number
of pending cases that you want to view.

By default 10 is shown in the text box. Top The system will display the list of
top 10 Pending cases. Facility is available to user to change the default 10 figure to any
number of choice. For ex top 100, 50 etc can be given in the text box.

Procedure:

1. Select the radio button for Civil, Criminal, or Both.

2. Enter the number for e.g. 10, in the Top field to view the Top 10 pending cases.

3. Click the Pending Cases View button. The list of top 10 Pending cases is displayed.
(Refer to Figure given below)

Pending Cases Kol

\%'View’ for Pending Cases report
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2)

3

m
=

&
=

4

5)

6)

B)
i)

10)

DISTRICT AND SESSIONS COURT AURANGABAD,
SHRI RV, DE SHMUKH

eCourtl$ e -
i S Y
Sr. Mo. Casss
1 MLALC.P/438/2000

M.A.C.P.100T1 02007
R.C.A.MO00D08/2010
Civil M.A.M00020/2010
R.C.A.MO0D2T/2010
R.C.AM00066/2010
R.C.A.MO00T3/2010
R.C.AM00082/2010
R.C.A.M00108/2010

R.C.A108230/2010

DISTRICT AND SESSIONS COURT AURANGABAD.
IN THE COURT OF:SHRI RV. DESHMUKH
Principal District and Sessions Judge, Abad.

Date of Registration
13-D8-2000
16-10-2007
08-D1-2010
13-01-2010
30-01-2010
05-02-2010
11-03-2010
18-03-2010
22-D4-2010

01-02-2010

Back

Cases.
Age
18 years 11 months 10 days
2 years 10 months 7 days
7 rears 7 months 17 days
7 years 7 months 10 days
7 years B months 24 days
7 years 5 months 17 days
7 years 5 montns 12 days
7 years 5 months 4 days
7 years 4 montns 1 day

& years 11 months 22 days

Hearing Date
16-06-2017
19-0B-2017
16-08-2017
07-08-2017
18-08-2017
18-08-2017
22-08-2017
23-08-2017
29-08-201T7

24-08-2017

Logout [%NC2.

courmew 23082017 I

Coeeeca

Next Purpose

Evidence Part Heard

Steps

Hearing

Awaiting R and P

Dismissal Drder
Argumenton Exh__ Ready
Hearing

Argumenton Exh___ Ready
Hearlng

Hearing

Figure 16: Pending Cases Report

(*Note: All the entries displayed in the screen shot are as examples only)

This report will show the Cases with the details given below:

e C(Cases

e Date of Registration

o Age

e Hearing Date
e Next Purpose

@)
@)
@)

The Cases column displays the Case Details as a link

If Civil is selected — Top 10 Civil Cases are shown.
If Criminal is Selected — Top 10 Criminal Cases are shown.
If Both is selected — Top 10 Cases (including Civil and Criminal) are shown.

M.A.C.P.43872000

When you Click this

link, the system will display the “Case History” of that particular case. Refer to Figure 5 for

Case History.

3.7.
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The Bar Chart displays the graphical representation of Case Type wise Pendency
count. This chart displays the pendency Case Type wise. (Refer to Figure Number
17).

Case Type Bar Chart

225

5 1 ]
K 2 » & P o :
C:?‘. .(3}‘3” @ &‘&?‘ Q_@;;- q&c_\e vf'} &Qq\'o R = i
= o 5 NC A Rl ,g‘-’gp ;
e B g Y g x

105
34
22 g4 - 15 16
g P B PR "2z
] 5..:\ ?_,\ [e) o5 e
?sﬁb < kd:@cf - -

Figure 17: Case Type Wise Bar Chart

(Note*: All the entries displayed in the screen shot are as examples only)

3.8. Case Type wise Pendency Pie Chart

Pie Chart is the circle graph used for presentation of Pending Cases data. This data
is represented in form of a circle with divided sections or segments. Each of these
sections or segments represents the percentage of pending cases for each Case

Type.

The pending cases are grouped or classified according to the number of years they
have been pending, as given below:
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o O O O O

Less Than 2 Years
2To 5 Years

5To 10 Years

10 To 15 Years
More Than 15 Years

The categories are marked with a color which makes it easy to identify and
understand the pendency of the cases at a glance. (Refer to figure 18 given below)

B Upto 2 Years 226 51%
B 2 Tob5 Years 128 29%
B S5 To 10 Years 89 20%
B 10 To 15 Years 0 0%
@ More Than 15 Year 1 0%

The colors assigned are described in the table given below:

Figure 18: Year wise breakup of Pendency

Table 3: Table for Color Code

S.N [ Color Code used

Years

Number of Cases

Pendency in Percentage

1 [=] Upto 2 Years 226 51%
2 [m] 2to 5 Years 128 29%
3 [m] 5 to 10 Years 89 20%
4 [m] 10 To 15 0 0%
5 D More Than 15 1 0%

Years
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The Pie Chart in Figure Number 22 displays the cases pending for 51 % of cases Less than
2 Years displayed by [®] colour, 29 % of cases pending in the range of 2 to 5 Years
displayed by [=] colour, and 20% of cases pending between 5 to 10 years displayed by [=]
colour.

Pendency Pie Chart

Upte 2 Yeere 238 E1i

2To 5%ears

18 To 15 Years

12

5Ta 10 Years 35 20%
]
1

Mazrz Than 13 Year

Figure 19: Pendency Pie Chart

When you place the mouse on a segment of the Pie Chart, the corresponding bar
chart will display the same data in a more detailed manner, which means that the
bar chart will display the total number of each pending Case Type. Refer to F
Number 20.

Case Type Bar Chart Pendency Pie Chart

SHDW ME|

225

34

16

22
14 15
- D r 2 3
- q—« K—h . e ‘._.\%__.\_—

-

N e i g i
9T o o 2 T & e Y
B CHE o
# &' Pl SRR T T

2 o &

Figure 20: Pendency Pie Chart with details
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4. Daily Proceedings

This option provides the facility to record the business transacted during the course of the
day. It allows the court to understand the pendency of a matter, to give the Next Date,
Record Business and Exhibit, view the entire Case History and so on.

4.1 Case Proceedings

This option provides the facility to record the business transactions during the
course of the day. It will also allow the court to understand the pendency of a
matter so as to give the Next Date, Record Business and Exhibits, or to view the
entire Case History and so on. All the cases that are listed for the day will be
displayed in the Case Number select box.

e i DISTRICT AND SESSIONS COURT AURANGAEAD ¢ Logout ENC2o
o ot 1
elo Hf‘f];s DISTRIC + SHRI SUMANT M. KOLHE e 07-01-2015
Home @& £ | Case Proceedings / |/ [Search_ 1Y 08 O0eoe
Navigation
=

Click the “Case

Framing of Issues

Figure 21: Navigation pane for "Case Proceeding" screen

To access the Case Proceedings screen, follow the steps given below:
1. On the Navigation pane, click the Case Proceeding menu. (Refer to Figure

Number 21)
2. Then, click the Daily Proceedings sub menu followed by Case Proceedings.
3. When you click Case Proceedings sub menu, the Case Proceedings screen
with Civil as the selected option is displayed. (Refer to Figure Number 22)
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f¥ / Case Proceedings / Case Proceedings /

D Recall = Civil

Todays Purpose:

7 1 1
Proceedings || Presence

Business

[Seach. 1V

Criminal *Case No.:| Select v |

[] Dispose the Case

Time Table

Order Passed

Select

1-Issue Motice

2-lssue Summans

3-Parties to maintain status-guo

[] Kept as Dormant/Sine Die

Adjournment:| Select

v | FPurpose of Listing: | Select

*Next Date: Bl Check

Cases on this Stage/Total Cases:

L+ 8 0Doeoeeo0

Called In Progress Completed

=

O
Exhibits n

Sub Purpose:| Select v

Time Slat: | Select

T

e I

Figure 22: Case Proceedings screen

You can record the business transactions for Civil and Criminal cases. By default, the
system will display Civil as the selected option. You can choose the options mentioned
above by selecting their respective radio buttons. The system will load the cases in the

Case No. select box according to your selection.

The various features are as described below:

There are two tabs, the Proceedings tab and the Presence tab.

Proceeding tab:

In the Proceedings tab, you need to add details such as Next Date, Purpose of Listing,
Business, Order Passed, Exhibits and Adjournment.
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ft | Case Proceedings / Daily Procesdings / Y [+ L] Ooeeeo

O Recall @ cil © Criminal *Case No:| Givil M.A/100145/2014 v] Called  InProgress  Completed
Sk. Fayyaz Sk. Shamshuddin Vs Municipal Corporation, Aurangabad

Todays Purpose: Appearance (8) .. Todays Time Table ===

Pending Since: 1 Year 3 Month 18 Days @
I-FCIC&EUII‘IQS! Presence !
Exhibits [ v |
1-Issue Notice
2-Issue Summons
3-Parties to maintain status-quo
4-Ex-parte injuljc__tiun granted ¥
’ »
[ Dispose the Case [ Kept as Dormant/Sine Die
Adjournment:| Select v | *Purpose of Listing: Sub Purpose: | Select v
*Next Date: | '8—08—20':5|E] Cases on this Stage/Total Cases: 0/0 Time Slot: | 1Zhour »
A
P LExhibits E

Figure 23: Proceedings tab, Todays Date
a. Todays Purpose , Pending Since

This option lists the Purpose for which the case is listed, for example “Arguments
(18)” - indicates the number of times the Case is listed for the same purpose i.e.
the Case is listed for Arguments 18" time.

The round circle next to the count is shown in “Green”, “Orange” or “Red”

depending on the number of times the Case is listed on the same stage. The
Colour Coding is as listed below:
For example

. indicates that, the case is listed on the same stage for less than 3 times.

indicates that, the case is listed on the same stage more than 3 times but less
than 6 times.

. indicates that, the case is listed on the same stage for more than 6 times.

Pending Since- indicates the pending status of the case
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O Recall @ cjvil © criminal © Dangling |A *Case No.:| M.A.C.P./100042/2010 v Called . InProgress  Completed

Shaikh Saber Shaikh Shabbir Vs Bipichandra Balajirao Patil

todays Purpose: Ewvidence (11) L Time Table ==
Pending Since: 0 Year 5 Month 2 days @

Drrroadinae || Drasantas

Figure 24: Today's Purpose , Pending since feature

For example, consider Figure Number 24, where Today’s Purpose shows red circle which
means that the case is listed on the same stage for 11 times which is more than 6 times
and is pending on the stage Evidence since 5 Months and 2 Days.

b. Next Date

This option is used to select the Next Date on which the case is to be listed. Select
the Next Date using the calendar control. The calendar control will show the
holidays in red, if they are properly updated in the Holiday Master, it will also
display the already listed cases scheduled, as per the calendar date. Refer to Figure
25.

Purpose of Listing

This field selects the Purpose/Stage for which the case is to be listed on the next
date. By default, the purpose listed on the current date is selected. Refer to Figure

25.
Cases on this Stage/Total Cases

With this feature, you can view the scheduled cases to be listed on the selected
date (Next Date). The total number of cases that are matching with the
Purpose/Stage of the selected case is displayed. This gives a general idea to the
court, on whether the current case can be accommodated on that particular day.
Refer to Figure 25.

For example 1/43- indicates that a total of 43 cases are listed, on the selected date

(next date) and out of these, 1 Case is listed for the same Purpose/Stage as
that of the current case
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DISTRICT AND SESSIONS COURT AURANGABAD.

- T SRt Logout F NC2.0

CCACLI/IFE ) DISTRICT ~ SHRIH.5. MAHAJAN i 04092017 3

f* / Case Proceedings ! Case Proceedings / Add [== = =g [+ 8 O ® @ @ ©
[ Recall & cwil @ Criminal  *Caze Na - | Cri-Appeal/100181/2015 El Called In Progress Completed

Shaikh Sattar Sk. Sardar Vs State of Maharashtra
Todays Purpose: B.W._Unready (2) . Purpose of

ne lable "';'5
Pending Since: 0 Year 1 Month 26 Days E

Proceedings || Presence |

Business / No Business [T Ordar P_

Select

1-Izcue MNotice
2-Issue SUmmons
3-Parties to maintain status-gus Y
4-Ex-parte injunction granted
5-Other side to say on Exh.

[C] Dispose the Case [ Kept as Dormant! Sine Die
Adjoumment- | Select [ZI Fiuposs.of B.W._Unready-16 Sub Furpose: | Select |z|

Listing
Select E

*Next Date: | 06-08-2017 [l Cases onthis Stage/Total Cases: 1/43 Time Slot

Exhibits | | IEH

FAET
TR T ~ Ty sais

Figure 25: Next Date, Purpose of Listing feature

c. Business

This option is used to type the short description or summary of the business which
is recorded during the day. For example “The Arguments have been heard by both
the Advocates”. This is then recorded in the diary and is visible on the kiosk and

the website. The full deposition is not expected to be recorded here. Refer to
Figure 26.
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& / Case Proceedings / Daily Pr dings / Search Y

4] e ODoeeeo
® Civil © Criminal *Case No.:| Civil M.AM00145/2014 7| Called
Sk. Fayyaz Sk. Shamshuddin Vs Municipal Corporation, Aurangabad

D Recall In Progress Completed

Todays Purpose: Appearance (8) .
Pending Since: 1 Year 3 Month 18 Days
F'roceedings| Presence |

Time Table

©

Business

VACLX /

d Exhibits [ v |
1-issue Notice |
2-Issue Summons o
3-Parties to maintain status-quo

4-Ex-parte injunction granted T
P s 1 -

[ Kept as Dormant/Sine Die

Adjournment: | Select v | *Purpose of Listing: | Arguments-2 v Sub Purpose: | Select v

*Next Date: | 18-08-2015@ E= Cases on this Stage/Total Cases: 0/0 Time Slot | 12hour ¥

SHOW MENU

[ Dispose the Case

THTET
FEH LExhibits ﬂ

Figure 26: Business feature
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d. Order Passed

Short Orders passed in the current case may be selected from the select box.
Multiple selections can also be made. Refer to Figure 27.

Exhibits

Documents submitted in the court, by the parties or their advocates are marked as
Exhibits. Such exhibits are numbered and recorded in the diary. The serial number
of the exhibit and its title are entered in this text box. Refer to Figure 27.

ft / Case Proceedings / Daily Proceedings / [Seamh. Y (4] L7} Ooeeeo
OO Recall @ civil © Criminal *Case No.:| Civil M.A/100145/2014 v| Called  InProgress  Completed
Sk. Fayyaz Sk. Shamshuddin Vs Municipal Corporation, Aurangabad
Todays Purpose: Appearance (8) . Time Table. ™= —%B&;%
Pending Since: 1 Year 3 Month 18 Days Order Passed @

Proceedings! Presence !

Business Exhibits n
VECCX Select .

1-Issue Motice
2-Issue Summons
3-Parties to maintain status-quo

4-Ex-parte injunction granted i
q 3
[ Dispose the Case [ Kept as Dormant/Sine Die
Adjournment| Select v | *Purpose of Listing: Sub Purpose: | Select v
*Next Date: | 18—08—20‘-5|E| Cases on this Stage/Total Cases: 0/0 Tima Slat | 12hour ¥

ETi)
AT LExhibits n

Figure 27: Order passed, Exhibits feature
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e. Adjournment

This field is used to select the reason for adjournment, if the case is adjourned. Refer to
Figure 28.

ft | Case Proceedings / Daily Procesdings / [Seamh. Y (+) L] Ooeee®o

O Recall @ gyil © Criminal * Case No.:| Civil MA100145/2014 v| Called  InProgress  Completed

Sk. Fayyaz Sk. Shamshuddin Vs Municipal Corporation, Aurangabad

Todays Purpose: Appearance (8) . Time Table ===
Pending Since: 1 Year 3 Month 18 Days @

Proceedingsi Presence I
Business Adjournment
VXCEX AAdjournment

Order Passed Exhibits n

Select

1-Issue Notice

2-Issue Summons

3-Parties to maintain status-quo

4-Ex-parte injunction granted ¥
4 »

[] Dispose the Case [ Kept as Dormant/Sine Die
Adjournment:| Select *Purpose of Listing: Sub Purpose:; | Select v
*MNext Date: | '8—08—20':5|£] g.u Cases on this Stage/Total Cases: 0/0 Time Slot: | 12hour v
e
FEFIA LExhibits n

Figure 28: Adjournment feature

Procedure for Case Proceedings

Procedure
1. Select the case no. from the Case No. select box.

2. The Name of the Parties (Petitioner and the Respondent), “Today’s Purpose” and
“Pending Since” details of the case type are displayed.

3. Select Next Date of hearing for the case from the calendar control for Next Date
and click Check button. Select the Purpose of Listing from the Purpose of Listing
select box.

4. When you click the Check button, the number of Cases on this Stage/Total Cases is
displayed. (For example, 3/8 shows that there are 3 cases on this stage out of the
total 8 cases)
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5. Enter the business transacted for the day in the Business text box. (Enter in local
language also)

6. Select the Orders Passed from the Order select box. To select more than one
Order, press Ctrl key on the Keyboard and Click on the order that you want to
select.

7. Enter the Exhibits and Click the n button, the Exhibits will be displayed in the
text box. (Enter in local language also)

8. Select the Adjournment from the Adjournment select box, if the case is adjourned.

9. All the mandatory fields are marked with an asterix (*). Please fill all mandatory

fields.

10. Once it is saved, the case will not be shown in the list box and will not be available

in the proceedings  option again.
Presentee tab

This option is used to mark the attendance of the Parties and their Advocates. You can
mark the attendance of the Petitioner, Respondent, Extra Parties and their Advocates, by
selecting the checkbox provided against them, depending on whether they are present or
absent in the court. By default, the attendance is marked as present for all.

ft / Case Proceedings / Daily Proceedings / I:l Y [+] L2 Oceoees0

O Recall @ civil © criminal *Case No..| Civil MAJ/100145/2014 v| Called  InProgress  Completed

Sk. Fayyaz 5k. Shamshuddin Vs Municipal Corporation, Aurangabad

Todays Purpose: Appearance (8) . Time Table
Pending Since: 1 Year 3 Month 18 Days @

Petitioner Name Petitioner Advocate
Sk. Fayyaz Sk. :
Shaméhuddin < HHAnY-M.

Respondent Name

Municipal Corporation,
Aurangabad

Figure 29: Presence tab

Presence tab

In this tab, you can mark the attendance of the Parties and the Advocates.
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1. Select the check boxes of the Parties and their Advocates to mark their

attendance.

2. Select the check box of Called, In Progress, or Completed to mark the status of the

case.

3. Click Submit to save the information into the system. The system will display the

message, “Addition Successful”.

4. All the mandatory fields are marked with an asterix ( *). Please fill all mandatory

fields.

5. Once it is saved, the case will not be shown in the list box and will not be available

in the proceedings option again.
5. Proceeding Reports

5.1. Disposal Report

This option provides the facility to generate the Disposal Report.

Home #| 1 / Proceedings Reports / / (Searc! K

CXELUUON Reyister

Fees Register Print

Civil Fees Register

Criminal Fees

Register

Peshi Register

Dizposal Register

List

Non Disposal Case | ‘
List

Act Wise Case List
Register of Fee
Daily Fee Receipts

Payment Modewise
Report

Navigation
pane

Click “Disposal
Report” submenu

LASUS Sl RSl L

D mimcdimes T maaek Eod

——y

Police station wise
pending cases

L2 007)

CQoeeoec

Figure 30: Navigation for "Disposal Report" screen

To access the Disposal Report screen, follow the steps given below:
1. On the Navigation pane, click the Proceedings Reports menu.

2. Then, click Disposal Report sub menu. (Refer Figure Number 30)

3. When you click Disposal Report sub menu, the “Disposal Report” screen with

current date in From Date and To Date fields is displayed. (Refer to Figure 31)
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- . DISTRICT AND SESSIONS COURT AURANGABAD. ! Logout #nezo
é’( [, !!;?IS DISTRICT - SHRI R.V. DESHMUKH SRR 18-08-2017

fi Proceadings Reports | Disposal Report | Report Y =2 8 0ceo0eo0

Disposal Report

‘fomDate [1808207  [@  *ovate [1505207 | [

Figure 31: Disposal Report screen

Procedure

1. By default, the current date is displayed in the Today’s Date field.
2. You can change the date from the calendar control.
3. Click Go button, the system will load the View link. (Refer to Figure Number 32).

4. Click the View link. The Disposal Report for the selected period is displayed. (Refer
to Figure 33)

e = DISTRICT AND SESS|ONS COURT AURANGABAD. Logout % nC2.0
eCourtl$ DISTRICT = SHRI R.V, DESHIMUKH eh 18-08-2017 &
¥ | Proceedings Reports / Disposal Report / Report |7 =l L1} Coeoee 0

Disposal Report

*From Date:| 18082017 T *ToDate [18-082017 [ BN

— View link

Figure 32: Disposal Report screen with View link
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- DISTRICT AND SESS/ONS COURT AURANGABAD, Logout (% NG2.0
i o g
eC UIH‘!IS DISTRICT ~ SHRI R.V. DESHIMUKH e 18-08-2017 I

ft | proceedings Reports | Disposal Report /| Report |Y B L] Coeee(

= +  AustomaticZoom *

DISTRICT AND SESSIONS COURT AURANGABAD.
IN THE COURT OFPrincipal District and Sessions Judge, Abad.
SHRI R.V. DESHMUKH
Disposal Register From Date:18-06-2017 To Date:18-08-2017

=
é S.No. Case Type Regq. No./Year I;.‘?tlf! e Dlls)l;::al Disposal Type Y M I')m Judgment Judge Name
Disposal Nature:Contensted
1 Civil M.A. 110/2017 20-03-2017 27-06-2017 JUDGMENT 00 03 08 SHRIE.V.
DESHMUEH
2 Civil M.A, 10041772012 03-10-2012 28-06-2017 JUDGMENT 04 08B 29 SHRIR.V.
DESHMUEKH
3 CriM.A, 512017 21-02-2017 30-06-2017 JUDGMENT 00 04 08 SHRIR.V.
DESHMUEKH

Figure 33: Disposal Report

3. The report will display the details given below:

S. No. (Serial Number)

e (Case Type

e Registration Number/Year

e Date of Filing

e Disposal Date

e Disposal Type

e Duration Y M D (Year Month Day)
e Judgment

e Judge Name

The mandatory field is marked with an asterix(*). Please fill the mandatory fields.
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6. DJPMC

Several reports for managing pendency have been made available in the eCourtis.
This option provides the facility to generate various reports such as Court Wise
Pendency Report, Stage Wise Pendency Report, Nature of Case wise Pendency
Report, Party Wise Pendency Report are generated through the following options.

These reports are generated for the purpose of monitoring the pending cases
based on various parameters.

6.1.1. Court Wise Pending Report

This report generates Court wise, Case type wise (Civi or Criminal) list of pending
cases.
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‘ Home &| @ oopmc /) 1Y 00 0000 @C

Click “Court

Menthly Statement

Cases Listed Navigation
Unit Details pane
Moster List ——
Moster List

Maharastra
Data Health Card

Appeals o
Information -

Figure 34: Navigation for "Court Wise Pendency Report" screen

To access the Court Wise screen, follow the steps given below:

1. On the Navigation pane, click the DJPMC menu.

2. Then, click Pending Reports followed by Court Wise sub menu. (Refer Figure
Number 34)

3. When you click Court Wise sub menu, the “Court Wise Pendency Report” screen is
displayed.

4. You can view the Court Wise Pendency Report for Civil and Criminal cases. By
default Civil is displayed as the selected option.

5. For Criminal cases, select the Criminal radio button. (Refer to Figure Number 35)

ft | DJPMC / Court Wise / Report [Seart 'Y b @ 0Oce®eo0

Court wise Pendency Report

*Court No. | Select v |
® Civil Criminal
“Case Type | Select v |

Figure 35: Court Wise Pendency Report screen

6. Select the court number from the Court Number select box.
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7. Select the radio button for Criminal option, if you want to view the Court Wise
Pendency Report for Criminal Cases.

8. Select the case type from the Case Type select box.

9. Click Go button. The system will display the View link. (Refer to Figure Number
36)

ft | DJPMC / Court Wise | Report (Searcl 'Y 1 @ OC e e ecQC

Court wise Pendency Report

*Court No.- [ 1-SHRI SUMANT M. v |
® Civil Craminal
*Case Type: | Civil Appeal-1 ¥ |

Figure 36: Court Wise Pendency Report with View link

10. Click the View link. The Court Wise Pendency Report for the current date is
displayed. (Refer to Figure Number 37 )

¥ | DJPMC / Court Wise /| Report [Search 'Y 1T @ 00 ®©®ee o

DISTRICT AND SESSIONS COURT AURANGABAD
Principal District and Sessions Judge, Abad.
SHRI SUMANT M. KOLHE
Court wise Pending Cases:30-01-2015

Date of Applying Party Defendant

S.No. Case No. Name of Advocate

Filing Name Party Name

1 Civil 09-04-2007  Nagpal Projects  Municipal Vakil D.L.Vs

Appeal/100099/2007 Construction Pvt  Carporation Nehri S.R.
Ltd Aurangabad Ors

2 Civil 20-11-2009  Shaikh Aftab Yakub Khan Khan M.A.
Appeal/100317/2009 Ahmed Sk. Akhag Muhammad Khan

3 Civil 28-12-2009  Shankarlal Papalal Madanlal Bhosale A.B.
Appeal/100003/2010 Jaiswal Shrikishanlal

Jaiswal

Figure 37: Court Wise Pending Report

11. The report will display the details given below:

e S. No. (Serial Number)
e Case Number

e Date of Filing

o Applying Party Name

Page 43 of 79




e Defendant Party Name
e Name of Advocate

12. The mandatory field is marked with an asterix (*). Please fill the mandatory

fields.

6.1.2. Stage Wise
This report generates the list of pending cases based on the Stage/Purpose. Those cases
which are on the same stage for a very long period are shown in this report.

For example, Cases pending for submission of WS, Cases awaiting commissioner report.

2 ; DISTRICT AND SESSIONS COURT AURANGABAD . Logout B NG2.0
" e . COLr 5
eCourtlS pvismwic v SHRI SUMANT M. KOLHE - 30-01-2015
Home & @& DJPMC ) | [Search Y 8 0Oocoe e ecC

Monthly Statement
Cases Listed

Unit Details - i
Moster List Navigation
Moster List pane
Maharastra

Data Health Card

Appeals
Information

Plead Guilty

Figure 38: Navigation for "Stage Wise Pending Report" screen

To access the Stage Wise Pending Report screen, follow the steps given below:
1. On the Navigation pane, click the DJPMC menu.
2. Then, click Pending Reports sub menu followed by Stage Wise sub menu. (Refer
Figure Number 38)
3. When you click Stage Wise sub menu, the “Stage Wise Pending Report” screen is
displayed.
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4. You can view the Stage Wise Pending Report for Civil and Criminal cases. By
default Civil is displayed as the selected option.

5. For Criminal cases, select the Criminal radio button. (Refer to Figure Number 39)

Stage Wise Pending Report

*Court Mo | Select W

& Civil ' Crirminal

Furpose of Listing: | Select ¥

Sub Purpose: | Select v

Figure 39: Stage Wise Pending Report screen

6. Select the Court Number from the Court No. select box.

7. By default Civil is displayed as the selected option, for Criminal cases, select the
Criminal radio button.

8. Select Purpose of Listing from the Purpose of listing select box.

9. Click Go button. The system will load the View link. (Refer to Figure Number 40 )

ft | DIPMC | Stage Wise / Report (Searc iy &

Stage Wise Pending Report
2-SHRI S L PATHAN |

*Court No

® Civil & Criminal

£ @ Oce @e 0

View link
lrpose of Listing: | AMENDED W.S-101 | | Select

E3
View

Figure 40: Stage Wise Pending Report screen with View link

10. Click the View link. The Stage Wise Pending Report for the current date is
displayed. (Refer to Figure Number 41)
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DISTRICT AND SESSIONS COURT AURANGABAD
Principal District and Sessions Judge, Abad. / District Judge-5 and Addl. Sessions
Judge, Abad. / District Judge-7 and Addl. Sessions Judge, Abad. / Principal District
and Sessions Judge, Abad.
SHRI R.V. DESHMUKH / SHRI A.N. KHADSE / SMT S.S. NAIR / SHRI T.V.
NALAWADE
cases on:31-12-2015

. . . . e Pendin
S.No. Case Type Case No. Pending Since Next Date ng
Period
Stage: Admission and Denial Total(1)
1 Civil M.A. 100404/2015 31-12-2015 31-12-2015 0 years 0 month
0 days

Figure 41: Stage Wise Pending Report

11. The report will display the details given below:

S. No. (Serial Number)
e (Case Type

e (Case Number

e Pending Since

e Next Date

e Pending Period

6.1.3. Nature of Case Pendency

This report generates the nature wise pendency report. This report is generated for
a given period.

Page 46 of 79




’ g DISTRICT AND SESSIONS COURT AURANGABAD ik Logout BNC2.0
eC OHJ'ILS DISTRIC v | SHRI SUMANT M. KOLHE 02-02-2015 2

Home ﬂ fx / DJPMC /| |/ [Searh Y 8@ Ceesses

Summary Reports
Balance Sheet

ding heports

NdLUTE Ul Ldbe
Pendency

Monthly Statement | |

Cases Listed
Unit Details
Moster List

Moster List
Maharastra

Data Health Card

Appeals o
Information

Plead Guilty @
FIR Details (+]

O

Figure 42: Navigation for "Nature Wise Pendency of Cases" screen

To access the Nature Wise Pendency of Cases screen, follow the steps given below:
1. On the Navigation pane, click the DJPMC menu.
2. Then, click Pending Reports sub menu followed by Nature of Case Pendency.
(Refer Figure Number 42)
3. When you click Nature of Case Pendency sub menu, the “Nature Wise Pendency
of Cases” screen is displayed. (Refer to Figure Number 43)

4. By default the current date is displayed in From Date and To Date fields. You can
change the date from the calendar control.

£t / DJPMC / Nature of Case Pendency / Report [Searc B O @ Ooce eeo

Nature wise Pendency of Cases

*Court No. | Select '|
‘From Date: [ 02-02-2015 |24 “To Date: [ 02022015 [l [

Figure 43: Nature Wise Pendency of Cases screen
5. Select the court number from the Court No. select box.

6. To choose date other than the Current Date, select the From Date and To Date
using the calendar control.
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7. Click Go button. The system will load the View link. (Refer to Figure Number 44)

f¥ / DJPMC / Nature of Case Pendency / Report (Search Y & 7] OQoceo®eo0

Nature wise Pendency of Cases

“Court No.: | 1-SHRI SUMANT M. v |

‘From Date: | 02-02.2015 [ “ToDate: [ 02022015 | |IEX

View

View link

Figure 44: Nature Wise Pendency of Cases screen with View link

8. Click the View link, the system will display the Nature Wise Pendency of Cases
report according to the selected period. (Refer to Figure Number 45 )

f¥ / DJPMC / Nature of Case Pendency / Report (Seart 'Y O @ ool Wl We)

DISTRICT AND SESSIONS COURT AURANGABAD
IN THE COURT OF: SHRI SUMANT M. KOLHE
Principal District and Sessions Judge, Abad.
Nature wise Pendency of Cases From:02-02-2015 To: 02-02-2015

S.No.Case Type Nature Filing Disposal Pending

Civil M.A.

1 Condonation of Delay [i] a i}

2 Restoration o a a

3 Transfer Petition a o 14
Sub Total: o o 14

MA.C.P.

1 Ufsec 166 M.V, Act. o o 61

2 Ulsec 163-A M.V, Act o o 2
Sub Total: o o 63

Sessions Case

3 302 IPC Cases o o 19

2 Other than 302 IPC o o 5

3 Women Attrocities o a 3

4 Other than IPC Case a a o
Sub Total: o o 27

Cri.Appeal

1 Against Judgment of Asstt. Sessions Judge (1] a a

2 Against Judgment of | M.F.C. [} i} [}
Sub Total: o o &

CriiM.A.

1 Transfer Petition ] a 8

2 Relaxation of Condition 1] a o

3 Condonation of Delav 1] o 2

Figure 45: Nature Wise Pendency of Cases Report

9. The report will display the details given below:

e S. No. (Serial Number)
e (Case Type

e Nature

e Filing

e Disposal
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e Pending

10. The mandatory field is marked with an asterix (*). Please fill the mandatory

fields.

6.1.4. Party Wise
This report generates party wise list of pending cases.

B " DISTRICT AND SESSIONS COURT AURANGABAD e Logout B NC2.0
eCourtl$ [DISTRIC ¥ SHRI SUMANT M. KOLHE i 02-02-2015 &

Home & f¥ / DJPMC |/ | | search |Y 0o O O@ @ @ C

Click “Party Wise”

Partywise
Iviontnly Statemel

Cases Listed

Unit Details

Moster List

Moster List

Maharastra Navigation
Data Health Card ggggg

Appeals o
Information |

Plead Guilty [+

FIR Deils @)

ops

Figure 46: Navigation for "Party Wise Pendency Report" screen

To access the Party Wise Pendency Report screen, follow the steps given below:

1. On the Navigation pane, click the DJPMC menu.

2. Then, click Pending Reports sub menu followed by Party Wise. (Refer Figure
Number 46)

3. When you click on Party Wise sub menu, the “Party Wise Pendency Report”
screen is displayed. (Refer to Figure Number 47)

4. You can view the Party Wise Pending Report for Civil and Criminal cases. By
default Civil is displayed as the selected option.

5. For Criminal cases, select the Criminal radio button.
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f / DJPMC / Partywise / Report [Seach.. 1Y 0O @ Ooeeeo0

Party wise Pendency Report

*CourtMNo.. | 1-SHRISUMANT M. v

Civil = Criminal

Purpose of Listing: I Ad Imonal I=sues 3:’ 'I

*From Date:[ 30-07-2015  [& *To Date: [ 30-07-2015 | Jm

Figure 47: Party Wise Pendency Report screen

6. Select the court number from the Court No. select box.

7. Enter the party name in the Party Name select box.

8. By default the Civil option is selected. If you want to view the report for Criminal
cases; select the radio button for Criminal.

9. Select the purpose of listing from the Purpose of Listing select box.

10. Select From Date and To Date from the calendar control.

11. Click Go button. The system will load the View link. (Refer to Figure Number 48 )

Party wise Pendency Report

*Court No.. | 1-SHRI S.L PATHAN, ¥ |

*Party Mame: | patil |

& Ciil 2 Crirminal

Furpose of Listing: | Select '|

Sub Furpose:

Select |

*From Date: | 21-12-2014 [ *To Date: | 21-12-2015 [ m

V'EWI
View

Figure 48: Party Wise Pendency Report screen

12. Click the View link. The Party Wise Pendency Report is displayed. (Refer to Figure
Number 49)

13. The _mandatory field is marked with an asterix (*). Please fill the mandatory

fields.
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DISTRICT AND SESSIONS COURT AURANGABAD
IN THE COURT OF: SHRI S.L. PATHAN
Principal District and Sessions Judge, Abad.
Party wise Pendency Report From:21-12-2014 To: 21-12-2015

Stage:Appearance 67
Applying Party Name:Kachru Patilba Shirsath VS Suryabhan Dhondiba Gaike

Case No. Date of Filing Date of Filing

Civil M.A/100297/2015 10-09-2015 02-12-2015

Stage:Steps Unready 29

Figure 49: Party Wise Pendency Report

6.2 Balance Sheet

This option provides the facility to generate the Balance Sheet (Current Pendency)
of the court. The list of cases pending as on date in a particular court is generated.
The report is generated Case Type wise, Case Nature wise, and Year wise.
Classification based on Ready (R), Unready (U) and Stayed matters is also
generated. At the end of the Balance Sheet, Case Type wise, Year wise summary is
also generated.
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. DISTRICT AND SESSIONS COURT AURANGABAD " Logout = NC2.0
eCourtls oismic SHRI SUMANT M. KOLHE St 30-01.2015 =
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N -
Proceedings o
Litigant
Updations © m
Proceedings
: Tl
Criminal
Summary
Reports
Salance Sheet
- RN TR E
Pa eports
Menthly Statement
Cases Listed
Unit Details 1
Moster List
Moster List
Maharastra
Data Health Card
Figure 50: Navigation for "Balance Sheet" screen
To access the Balance Sheet screen, follow the steps given below:
1. On the Navigation pane, click the DJPMC menu.
2. Then, click Balance Sheet sub menu. (Refer Figure Number 50).
3. When you click Balance Sheet sub menu, the “Balance Sheet” screen is displayed.
(Refer to Figure Number 51).
4. You can view the Balance Sheet for Civil and Criminal cases.
5. By default Civil is displayed as the selected option. For Criminal cases, select the
Criminal radio button.
¥ | DJPMC / Balance Sheet / Report [Search 1Y 5 @ Oocee@eon

Balance Sheet

I®iCivil O Criminal

*Court No. | Select '|

Figure 51: Balance Sheet screen

6. The system will load the cases according to the selection of Civil or Criminal cases.
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7. Select the court number from the Court No. select box.

8. Click Go button. The system will load the View link. (Refer to Figure Number 52).

ft | DJPMC / Balance Sheet / Report [Sea Y O ® Ooce® e .

Balance Sheet

& Civil 2 Criminal

*Court No.

1-SHRI SUMANT M. ¥ |

View link I

<
=

z
3

Figure 52: Balance Sheet screen with View link

9. Click the View link. The system will load the Balance Sheet of the current date.
(Refer to Figure Number 53)

10. The Balance Sheet Report displays the total count of each Case Type pending in
the particular Court No.

11. It also displays the classification based on Ready (R), Unready (U) and Stayed
matters.
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¥ | DJPMC / Balance Sheet /| Report

2007(1)
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100213 100215 100249 100251 100256 100258
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u(z) 100040 100301
201121
R(19) 100025 100044 100061 100075 100104 100130
100174 100175 100193 100201 100225 100226
100227 100250 100255 100273 100275 100305
100332
u@2) 100216 100217
2012{151

DISTRICT AND SESSIONS COURT AURANGABAD

IN THE COURT OF:SHEI SUMANT M. KOLHE
IN THE COURT OF:Principal District and Sessions Judge, Abad.
Balance SheetAs on Date :30-01-2015

= e Oceaeo

Civil Appeal(90)

Figure 53: Balance Sheet Report

12. The Balance Sheet also displays the Summary of the total cases. (Refer to Figure
Number 54).

2 / DJPMC | Balance Sheet / Repert

Y

9 Coeeec

DISTRICT AND SESSIONS COURT AURANGABAD
IN THE COURT OF:SHRI SUMANT M. KOLHE
IN THE COURT OF:Principal District and Sessions Judge, Abad.
Balance SheetAs on Date :30-01-2015
Summary of Balance Sheet
Case Type Year [Ready  |[Unready|Stayed|Not Defined | Total
Civil Appeal(90) 2007 1 0 0 0 I:
2009 1 0 0 0 1
2010 22 2 0 il 24
2011 19 2 0 0 21
2012 12 K] 0 0 15
2013 15 12 0 ] 27
2014 1 0 0 (] 1
‘Total 71 19 0 0 |90
Civil M.A.(55) } - _
Transfer Petition 2014 4 4 0 0 a
2015 (] 6 0 0 ]
Civil M.A.Other 2009 ] 1 0 0 I
2010 1] 1 0 ] 1
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6.3 Data Health Card

. gy DISTRICT AND SESSIONS COURT AURANGABAD —— Logout B NC2.0
eCourtlS [DISTRIC ¥ SHRI SUMANT M. KOLHE 02022015

| Home | |/ ooPmC / [Bear Y @@ 0oceoec

FH E ELL

Balance Sheet
Re

FHE

Monthly Statement | _
Cases Listed

Unit Details

Moster List

Moster List Click “Data
Maharastra

Data Health Card

Appeals o
Information

Plead Guilly @
FIR Details @

Process

Mediation

Figure 55: Navigation for "Data Health Card" screen

To generate various reports, monitor pendency and to provide services to Advocates and
Litigants, data should be entered properly. It is possible that the data of the cases may
have been missed while entering or incorrectly entered. Data Health Card provides the
facility to get the glimpse of case wise correctnes of the data and also prompt for missing
data. The Cases can be noted and the Data can be updated.

To access the Data Health Card screen, follow the steps given below:

1. On the Navigation pane, click the DJPMC menu.

2. Then, click Data Health Card sub menu. (Refer Figure Number 55)

3. When you click Data Health Card sub menu, the “Data Health Card” screen is
displayed.

4. You can view the Data Health Card for Civil and Criminal cases. By default Civil is
displayed as the selected option.

5. For Criminal cases, select the Criminal radio button.
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6. Also, you can view the Data Health Card for Inconsistent and All Records. By
default All Records is displayed as the selected option. (Refer to Figure Number 56)

¥ / DJPMC / Data Health Card / [Sear 'Y (+] 9 OoceoeecoC

Data Health Card
) Civil Criminal

® all Records inconsistant

Figure 56: Data Health Card screen

Procedure

1. By default Civil is displayed as the selected option. For Criminal cases,
select the radio button for Criminal.

2. By default, All Records is displayed as the selected option. For Inconsistent
option, select the Inconsistent radio button.

3. Click Submit button. The system will load the View link. (Refer to Figure
Number 57)

ft | DJPMC / Data Health Card / (Search Y (+] @ Ooceee o0

Data Health Card
® Ciyil Criminal

® All Records Inconsistant

View

n =

Figure 57: Data Health Card screen with View link

4. Click View link. The Data Health Card report is displayed. (Refer to Figure
Number 58)
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Click for
Case History

4 of the case ard | Searct g © @ Ooceeeon
N
= Data Health Card
= No. of
PP et
Case No. Reg'ias‘l.‘:':tinn Fl,:;;;l; P:\"irtll;s Add Advocate|| Code |Act|SectionNature L:fo- kL
Single codes Parties
n Word
L1 17| 10-04-2007 | 10 10 2 2 1] 1 10 J10
2 |[leNilAsneatinnzizooon, [ 05-12-2000 | 4 1 1 1 1 1 Ol
3 || Civil Appeal/I0000R/Z010 || 06-01-2010 || 2 2 1 1 2 || 2
4 || Civil Appeal/1n0025/2010 || 19-01-2010 || 3 3 2 1 1 1 3 |[3
5 || Civi 100037/2010 || 30-01-2010 2 1 1 1 5 |5
6 || Civil Appealf100040/2010 || 0z-02-2010 | 10 10 2 2 1 1 10 |10
2 06-02-2010 | 3 3 2 1 1 1 3

Figure 58: Data Health Card report

5. The report will display the details given below:

e Sr. No. (Serial Number)

e Case No. (Case Number)

e Date of Registration

e No. of Parties

e Number of Parties With Single Word
e Address

e Advocate

e Advocate Code codes

o Act
e Section
e Nature

e No. Of Parties in local language
e Address in local language

In the above figure 208, see the Sr. No. 3 , Case Civil
Appeal/100008/2010, here the No. of Advocates are 2 , but data of
Advocate Codes is not updated for both the advocates , hence the

Advocates 2 is displayed in “RED” colour.

This means that the data entered is inconsistent.
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6. Each Case No. is displayed as a hyperlmk| | When you
click this link the Case History of that particular case is displayed. Refer to

Figure 5 for Case History.

7. Query Builder

Most often pendency or disposal of the cases is monitored based on various parameters.
The parameters are not known in advance. However the end result is the requirement of
count of the cases and list of the cases satisfying the query raised by management. Query
Builder is a dynamic and powerful tool that satisfies most of the requirements of Judicial
Management and answers many simple and complex queries instantly. The tool can be
used for various purposes and is easy to use. Following examples will help understand how
query builder answers the commonly raised queries.

Query no. 1: How many Criminal Cases are pending for Judgment?

Procedure

1. Select the type radio button 'Criminal’
2. Select the status radio button 'Pending'’
3. Select the Purpose of Listing Judgment'

4. Give the report title as ' List of Criminal Cases Pending for Judgment'

DISTRICT AND SESSHONS COURT AURANGABAD. e e Logout = NC2.0
(A S TENE ) DISTRICT ~ SHRI RV, DESHMUKH i pmi 23083017
B ¢ Guory Builder 7 Guery Buildes [Esawst 17 2 o o0 ® @ ® o

Type.
Casa Typa: | Sa

Furposs of Listing

]

Sub Furpase: | Salect |

Folics Statan: | Saiect =

[

A
Party Details
Data ot

BHEAVNENU
s
A

i
£

o
D n
3
)
A

Figure 59: Query No.1 Selection
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Figure 60 : Result of Query No. 1

Similarly we can find cases pending for charge, written statement, or any other stage

either for Civil, Criminal or both.
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Query no. 2: How many 6 Years old Cases are pending for Judgment?

Procedure

1. Select the status radio button 'Pending’

2. Select the Purpose of Listing ‘Judgment'

3. Select the Date of Filing ‘less than’ from date '01-08-2011"

4. Give the report title as ' List of 6 year old Pending Cases, for Judgment'

DISTRICT AND SESSIONS COURT AURANGABAD

Logow B NE2.0

- SHRI R.V. DESHMUKH i fprenied 23.08-2017
Buitdar ¢ [ : 1¥ o] B o0 e a @ O
Query Builder
& General View ' Datmiled WView
Typs: € Chil 0 Criminal & Both
Cass Typs: | 5_;‘|.;.;| . T T‘
Status: @ Ferdng  © Disposal 0 Both
Furposs of Listing [ o -] Sub Fuposs: [ Sele =]
Court Mame: [ 5=
Lowrar Court Hams -] Folice Station: | Selec =]
Act -
E Advocats B
Party Detals: [
Date of Filing =l From Date: [ 01-08-2011 |58
Date of Ragistration: El From Data- '|__;__J
*Repart Tiile |
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Figure 61: Query no. 2 Selection
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Query no.3: How many 5 Year Old pending Cases are arising from a Particular Police
Station?

Procedure
1. Select the status radio button 'Pending'’
2. Select the Police Station 'City Chowk'
3. Select the Date of Filing ‘less than’ from date '01-08-2012’

4. Give the report title as ' List of 5 year old Pending Cases, from City Chowk
Police station’

= & DISTRICT AND SESSIONS COURT AURANGABAD » Logout ® NCZ0
T T aupiiae
AL AAAS S PISTRICT ~ SHRI R\ DESHMUKH £ 23pg2m7 A
ft | Query Builder  Quety Builder : hd B @00 e e 8 o
CQuery Builder
® GSeneral View Detailed View
Typs Criminzl @ Bath
Case Types -
Status Disposal 7 Both
Purpose of Listing: | Selec E| Sub Furpose [ Selec =]
Coun Hams =]
= Lawer Court Nama: =l Folica Station: | cITv cHowk-1 =
=2
w -
2 =]
z |
&
.| Less Than =]
Diate of Registration: | Selact T|
*Raport Tils | |

Figure 63: Query no.3 Selection
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Figure 64: Result of Query no.3

Query no. 4: How many Appeals are pending from some a particular Subordinate Court?

Procedure

1. Select the status radio button 'Pending’

2. Select the Subordinate Court '2 nd Jt. Civil Judge J.D. J.M.F.C. Vaijapur'

3. Give the report title as ' List of Pending Appeals, from '2 nd Jt. Civil Judge J.D.

J.M.F.C. Vaijapur' Subordinate Court

e v W v =

Figure 65: Query no.4 Selection
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Figure 66: Result of Query no.4

Query no.5: How many Criminal Appeals are pending against Judgment of a particular
subordinate court?

Procedure

1. Select the type radio button 'Criminal’

2. Select the Case type 'Cri. Appeal’

3. Select the Status radio button 'Pending'’

4. Select the Nature ' Against Judgment of J.M.F.C.'

5. Give the report title as 'List’.
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Figure 68: Result of Query no. 5

Query no.6: How many Civil Appeals are pending which are filed by Senior Citizen
Women?

Procedure

1. Select the type radio button 'Civil'

2. Select the Case type ‘R.C.A.’

3. Select 'Party Details'

4. Select ‘Petitioner’

5. Select the Age ' Greater than ' enter 60

6. Give the report title as 'List'.
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Figure 70: Result of Query no.6

Query no. 7: How many Civil Appeals filed by Women are pending who are Senior
Citizens or have now turned Senior Citizens (at the time of filing may not be senior
citizen).

Procedure

1. Select the type radio button 'Civil'
2. Select the Case type ‘R.C.A.’

3. Select 'Party Details'

4. Select ‘Petitioner’

5. Select the Gender 'Female'

Page 65 of 79




6. Select the Age ' Greater than ' enter 60

7. Check Current Age
8. Give the report title as 'List’.

e v W =

Figure 72: Result of Query no.7

Query no. 8: How many 7 year old Cases are pending which are filed against women?
Procedure

1. Select the type radio button 'Both’
2. Select the status ‘Pending’

3. Select 'Party Details'

4. Select ‘Respondent’

5. Select the Gender 'Female'

6. Select the Date of filing ' Less than ' enter Date ‘01-08-2010’
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7. Give the report title as 'List'.
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Figure 73: Query no.8 selection
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Figure 74: Result of Query no.8

Query no. 9: How many 4 Year Old Criminal Cases Registered Under Indian Penal Code,

Section 302 are Pending?

Procedure

1. Select the type radio button 'Criminal’

2. Select the status ‘Pending’
3. Select Act 'Indian Penal Code'

4. Select Section 302’

5. Select Date of Filing ‘Less than’ enter date ‘01-08-2013’
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6. Give the report title as 'List’.
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Figure 76: Result of Query no.9

Query no. 10: How many Criminal Cases Registered Under Indian Penal Code, Section
302,Where, accused is women are pending?
Procedure

1. Select the type radio button 'Criminal’
2. Select the status ‘Pending’

3. Select Act 'Indian Penal Code'

4. Select ‘Party Details’

5. Select ‘Respondent’
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6. Select Gender ‘Female’

7. Give the report title as 'List'.
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Figure 77: Query no.10 selection
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Figure 78: Result of Query no.10

Query no. 11: How many Sessions Cases are disposed in last 1 year (2016) , where

Nature of Disposal is ‘Aquitted’?
Procedure

1. Select the type radio button 'Criminal’
2. Select the Case type ‘Sessions Case’
3. Select Status 'Disposed’

4. Select Disposal Type ‘Aquitted’

Page 69 of 79




5. Select Date of Decision ‘Between’ enter From Date ‘01-08-2016° enter To Date
’30-07-2017’

6. Give the report title as 'List'.
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Figure 80: Result of Query no.11

Query no. 12: How many Civil Cases filed by Senior Women Citizen were Disposed in the
year 2016?

Procedure

1. Select the type radio button 'Civil'
2. Select Status 'Disposed’

3. Select Party Details
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4. Select ‘Petitioner

5. Select Gender ‘Female’, select Age ‘greater than’ enter ‘60’

6. Select Date of Decision ‘Between’ enter From Date ‘01-01-2016’ enter To Date

’31-12-2016’

7. Give the report title as 'List'.
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Figure 81 : Query no.12 selection
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Figure 82: Result of Query no.12

Query no. 13: How many Criminal Cases were disposed by District & Sessions Judge No.

5, in the year 2016.

Procedure

1. Select the type radio button 'Criminal’
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2. Select Status 'Disposed’

3. Select Court Name ‘District and Sessions Judge No. 5’

4. Select Party Details

5. Select ‘Petitioner

6. Select Date of Decision ‘Between’ enter From Date ‘01-01-2016’ enter To Date

’31-12-2016’

7. Give the report title as 'List'.
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Figure 83 : Query no.13 selection
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Figure 84 : Result of Query no.13

Query no. 14: How many Cases, filed by Women, and disposed by District & Sessions

Judge No.
Procedure
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1. Select the type radio button 'Criminal’

2. Select Status 'Disposed’

3. Select Court Name ‘District and Sessions Judge No.5’

4. Select Party Details

5. Select ‘Petitioner, Select Gender ‘Female’

6. Select Date of Decision ‘Between’ enter From Date ‘01-01-2016’ enter To Date

’31-12-2016’

7. Give the report title as 'List'.
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Figure 86 : Result of Query no.14

Query no. 15: How many cases which are more than 10 Years old, and are disposed in
the year 20167
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Procedure

1. Select the type radio button 'Both’

2. Select Status 'Disposed’

3. Select Date of Filing ‘Less than’ From Date ‘31-12-2006’
4. Select Party Details

5. Select Date of Decision ‘Between’ enter From Date ‘01-01-2016’ enter To Date
’31-12-2016’

6. Give the report title as 'List'.
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Figure 88 : Result of Query no.15
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8. Calendar

The calendar displays the total number of listed Civil and Criminal cases for each working
day on the calendar.

Todays Cases
P Ciwvil{39)

Todays Cases
Crimminal(S)

fiih Select Court
B Clalendar I

Procedure
1. Click the Calendar shortcut menu.

2. The system will display the Calendar with the total number of Civil and
Criminal cases listed for each day.

August 2017 today | | € | >
sun Mon Tue Wed Thu Fri sat
3 1 2 3 4 5
6 7 8 9 10 1 12
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&
==
= 13 14 15 16 17 18 19
a3 i
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27 28 29 20 N
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i 53

Criminal Cases 1 Ciminal Cases 2

m

Figure 89 : Calendar
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3. The current date (today’s date) is displayed in yellow colour and the holidays
are displayed in red colour.

4. By default, the system will display the calendar for the current month. You can
view the calendar for all months.

5. Click arrow button to view the calendar for the next month.

6. Click_*_|arrow button to view the calendar for the previous month.

7. Click button to view the calendar for the current month.
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9. eCourts Mobile App : - Introduction

The eCourts Services Mobile application, which is available in both Android and iOS
versions provides facility in the form of My Cases to create the portfolio of the Cases
and track the cases in live mode. Judicial Management can make use of this Mobile
App to track the pendency. For example Judge can save top 200 pending cases in the
Mobile App and can track and focus on the Cases. The App prompts the Judge that out
of 200 saved cases, 4 are listed today in the morning itself. The reminder will assist the
Judge to focus in these 4 Cases when all the matters are heard in the court.

9.1 Todays Cases

Todays Cases

1. Tap on Today's Cases button to view todays cases.
2. Select date from calendar and tap on the adjacent search button

Tap hera to search

Select date
from calendar

Tap on case to
wiew case history

9.2 Colour Identification
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Color |dentification

= Pending over 10 years.

= Panding over 5 years

= Panding over 2 years.

= Pending less than 2 years
= Disposed Case

[ S TR

Color Identification in My Cases

Pending over 10 years

Pending over 5years

Pending over 2 years

Pending less than 2 years

Disposed Case

The Mobile App Can be downloaded from google play store from the for Android Mobiles
from following URL.

https://play.google.com/store/apps/details?id=in.gov.ecourts.eCourtsServices

And for iOS from following URL

https://appsto.re/in/yv-jlb.i

The detailed help on how to use the Mobile App is also available on following URL.

http://services.ecourts.gov.in/App/apphelp.html

AMIN..coiiiii s 37,40, 43, 46, 48,51,54
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